
INSTITUTION DISPOSALKIND OF CASES
PREVIOUS

BALANCE FB DB SB TOTAL FB DB SB TOTAL

CLOSING

BALANCE

MAIN CASES:-

1 CIVIL FIRST APPEAL 11202 0 0 154 154 0 0 17 17 1'1339
CIVIL SECOND APPEAL 5142 0 0 tl6 68 0 0 27 27 5183

3 EXECUTION FIRST APPEAL 69 0 0 2 2 0 0 1 1 7A
4 EXECUTION SECOND APPEAL 17 0 0 1 1 0 0 0 0 18

CIVIL NNISC- APPEAL 29680 0 70 654 0 67 106 34228
6 CIVIL REVISION 599 0 0 33 0 0 18 18 614
7 CIVIL REVIEW 795 0 I 13 22 0 8 24 785
8 INCOI\,4E TAX REFERENCE 0 0 0 0 0 0 0 0 0 0
9 OTHER TAX REFERENCE 197 0 3 0 3 0 10 0 39 161
'10 TAX CASES 0 0 0 0 0 0 0 0 0 0
11 CUSTOIV] APPEAL 13 0 0 0 0 0 2 0 2 11

12 INCOME TAX APPEAL 235 0 ?n 0 30 0 8 0 8 257
'13 WEALTH TAX APPEAL 0 0 0 0 0 0 0 0 0 0

SALES TAX REVISON oaA 0 0 59 59 0 0 0 0 974
15 TESTAIVENTARY CASES 0 0 0 0 0 0 0 0 0 C

16 COIMPANY PETITION 13 0 0 0 0 0 0 1 1 12
17 COI\,IPANY EXECUTION PETITION 1 0 0 0 0 0 0 0 0 1

'18 COlllPANY APPEAL I 0 0 0 0 0 0 0 0 9
19 COIVPANY APPLICATION 139 0 0 3 3 0 0 3 139
20 COMPANY SUIT 7 0 0 0 0 0 0 0 0 7

21 COMPANY LIQUIDN, CASES 68 0 0 0 0 0 0 0 0 68
22 ELECTION PETITION 7 0 0 0 0 0 0 0 0
23 SPECIAL APPEAL (CIVIL) eo 0 0 3 3 0 1 0 1 41
24 SPECIAL APPEAL (WRITS) 1724 0 170 0 170 0 1 3'1 0 131 1763
25 CIVIL CONTEIVPT 3563 0 48 141 189 0 6 73 79 367 3
26 751 56 0 117 1892 2 009 0 62 / /3 835 /O1JU
27 RECRIMINAIION PETITION 0 0 0 0 0 0 0 0 0 0

28 CROSS OBJECIION 642 0 0 11 11 0 0 0 C 613
29 CIVIL REFERENCE 0 0 0 0 0 0 0 0 0 0

TOTAL (A) 1 30192 0 447 2964 3411 0 296 1004 1300 132303
CRIMINAL SIDE:-

1 IMURDER REFERENCE 4 0 0 0 0 0 1 0 1 3

2 CRIIVIINAL APPEAL 22585 0 44 376 0 50 133 toJ
3 CRII\,1INAL REVISION 10263 0 I 249 254 0 0 9B 98 10415
4 CRIMINAL IVISC, PETITION

(u/s 482 CR.P.C.)
11140 0 0 877 877 0 2 358 360 11657

5 CRII\1INAL I\,1ISC, BAIL
(u/s 438 & 439 CR.P C.)

0 0 1637 1637 0 0 147 0 167 A 1 004

6 CRII\,1I NAL CONTEI\4PT 18 0 0 0 0 0 0 0 0 1B

7 CRiI\,4INAL REFERENCE 0 0 0 0 0 0 0 0 0 0
8 HABEAS CORPUS 0 34 0 34 0 42 0 42 49
I CRIMINAL LEAVE TO APPEAL 893 0 1 46 47 0 3 I 12 928
10 CRIMINAL WRITS 1069 0 20 49 0 22 87 109 1029

TOTAL (B) 47066 0 100 3190 3290 0 120 2355 247 5 47 881
(A+B)TOTAL 177258 0 547 6154 6701 0 416 33 59 3775 180184
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH. JAIPUR
CATEGORY.WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF SEPTEMBER.20lg
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IN THE H COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
ATEGORY MONTHLY TEMENT ES FOR T NTH OF TEMBER 2

INSTITUTION DISPOSALS.No. PREVIOUS

BALANCE DB SB TOTAL FB DB SB TOTAL
CLOSING

BALANCEMISC. CASES::- 01.09.2019

CRIM I L SIDE:-
1 CRIMINAL MISC.APPLN. :-

(CRIMINAL INTER. APPLN.)
1 BAIL iN CRII\,1INAL APPEAL 4590 0 47 196 243 0 54 165 219 4614

BAIL & STAY IN CRL,REVISION 3124 0 0 176 176 0 0 48 48 3252
BAIL & STAY IN CRL,MISC.PET 9673 0 0 777 777 0 0 354 354 10096

4 BAIL&STAY IN CRL TRAN. PET & CR 786 0 0 0 0 50 50 771
5 BAIL & STAY IN CRL,CONT,PET 0 0 0 0 0 0 0 0 0 0

BAIL & STAY IN CRLLA 10 0 0 0 0 0 0 0 0 10
7 CRII!1INAL MISC, APPLICATION

lArisrng over Crl. Maln Cases) 512 0 0 40 40 0 0 15 15 537

TOTAL (c) 47 1224 1271 0 54 632 686 19280

CRIIVINAL TRANSFER 57 0 0 11 11 0 0 1 1 67
STAY IN HABEAS CORPUS 0 0 1 0 1 0 1 0 1 0

TOTAL (D) 57 0 I 11 12 0 1 1 2 67
TOTAL (C+D) '187 52 0 48 1235 1283 0 55 633 688 19347
TOTAL (A+B+C+D) 1960't 0 0 595 7389 7984 0 471 3992 4463 199531
CIVIL SIDE:-

1 T .CASES:-ctvtL I

1 STAY IN I T. APPEAL 0 2 0 2 0 1 0 1 36
2 STAY IN W,T, APPEAL / CUSTA I 0 0 0 0 0 0 0 0 I
3 STAY IN O. T, REFERENCE 155 0 2 0 2 0 17 0 17 140
4 STAY IN S, T, REVISION 0 0 56 56 0 0 0 0 838

STAY IN CIVIL IST APPEAL 2 803 0 0 1 3'1 131 0 0 7 7 2927
6 STAY IN CIVIL 2ND APPEAL 0 0 66 bt) 0 0 10 16 2484
7 STAY IN EXE. FIRST APPEAL 69 0 0 2 2 0 0 1 1 70
8 STAY IN EXE, 2ND APPEAL 15 0 0 1 1 0 0 0 0 16

STAY IN C. M, APPEAL 7579 0 41 196 0 18 8 l6
STAY IN CIVIL REVISION 512 0 0 33 0 0 15 15 530

11 STAY IN CIVIL CONTEIVPT 15 0 0 2 2 0 0 0 0 17
12 STAY IN SPL, APPEAL (CIVIL) 27 0 3 0 3 0 1 0 1 29

STAY IN CIVIL TRANS, APPLN 192 0 0 36 36 0 0 I 9 219
14 STAY IN COI\,1PANY CASES 10 0 0 c 3 0 0 0 0 13
'15 STAY IN SPL, APPEAL (WRIT) 1153 0 148 0 148 0 1Q7 0 107 1194
'16 STAY IN WRIT PETITION 35904 0 80 1572 1652 0 2A 624 646 36910

TOTAL (E) 51294 0 276 20 98 2374 0 170 676 846 52822

CIVIL I\4ISC, APPLICATION 4787 0 36 187 0 24 88 112 4898
C|VIL MISC, CASE U/S-s 7842 0 115 JJO 453 0 86 64 150 8145
EXE. M ISC,APPLICATION 0 0 0 0 0 0 0 0 0 0

5 LEAVE TO APPEAL TO S,C 1 0 0 0 0 0 0 0 0 1

6 CIVIL TRANS APPLICATION 209 0 0 4A 4A 0 0 14 14
TOTAL (F) 12839 0 't51 565 716 0 110 166 276 13279
TOTAL (E+F) 64133 0 427 2663 3090 U 280 842 1122 66101

(C+D+E+F)TOTAL 8 2885 0 475 3898 4373 0 335 1475 1810 85448
GRAND TOTAL ATOF) 260143 0 1022 10052 11074 0 751 4834 5 585 265632
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